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REFERENCE   TO   THE  {REPORTED 
CRIMINAL ASSAULT ON A HARI-JAN. 

WOMAN WHILE IN POLICE CUSTODY IN 
KALYANPURIDELHI 

 

"One Scheduled Castes married young 
woman, 20 years old, Mrs. Mira, is missing from 
police custody, having remained in police 
custody at least for three days. It is said then she 
was raped by policemen in 

the Police Station. The S.I. of Police 
Station, Kalyanpuri, Delhi, is keeping 
the young woman at secret place. Her 
life is in danger." 
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"All    India    Pairwa   Mahasabha 
(Regd.), Ranjit Nagar, New Delhi— 

f^PF 24-3-80 

[Mr. Deputy Chairman in th« chair] 



299 Re. Criminal assault      [ RAJYA SABHA ]    on a Harijan Woman       300 
in Police custody 

 



301 R*. Criminal assault      [25 MAR.  1980]      on a Harijan Woman     302 
in Police custody  
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REFERENCE  TO  THE     REPORTED 
MURDER    OF     GAUTAM    JAISEV- GHAN1, 

A STUDENT OF    DELHI UNIVERSITY 

SHRIMATI AMBIKA SONI (Punjab): Mr. 
Deputy Chairman, before I speak on the topic for 
which permission has been given, I too would like 
to support Mr. Maurya when he referred to the 
rules and the procedure being followed in this 
House. Sir, it has been the practice in this House 
that special mentions coming up at the last minute 
on something which has come in the morning's 
newspapers are allowed and permission for raising 
special mentions is not given unless one shouts, 
because each one of us shouts. Mr. Maurya's name 
appeared much below, and probably I shouted a 
little less than him, my name appears after him. 
But that is not the way of browbeating the Chair or 
using one's vocal chord to attract Chairman's 
attention. 

Sir, I wanted to draw the attention of the House 
to yet another gruesome murder which has 
shocked the people of Delhi. I recall very vividly 
how stunned this House was when we discussed 
the gruesome murder of two young innocent 
children called Geeta 

 


